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feHre Uy WReR
PUBLIC WORKS DEPARTMENT

NOTIFICATION
Shimla-02, the 9" March, 2017
Subject— Road Safety Audit in Road Projects

No.PBW(B)F(9)1/2012-IT1.—With a view to improve road safety standards in design,
construction, operation and maintenance of roads, all the road works costing more than 10 Crore in
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a single project a provision of 0.25% of DPR cost would be assigned towards Road safety. Road
Safety Audit is to be conducted by a third party at the design/passing stage. The Third party is
payable on PMGSY model.

This issue with the prior concurrence of the Finance Department obtained vide their diary
No0.53858294 dated 02-02-2017.

By order,
NARINDER CHAUHAN,
Addl. Chief Secretary (PW) .
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[Authoritattve Engltsh Text Of This Department Nottftcatton No. Pbw-A(A\3-312014 Dated ........ As
Requtred Under Clause (3) of Article 348 of Constitution Of India.]

PUBLIC WORKS DEPARTMENT
NOTIFICATION
Shimla-171002, the 7™ March, 2017

No. PBW-A(A)3-3/2014.—In exercise of the powers conferred by proviso to article 309 of
the Constitution of India, the Governor Himachal Pradesh, in consultation with the Himachal
Pradesh Public Service Commission, is pleased to make the following rules further to amend the
Himachal Pradesh, Public Works Department, Registrar (Class-ll Gazetted) Recruitment and
Promotion Rules, 2001 notified vide this department notification No. PBW-A(B)13-41194, dated
26.3.2001, namely:—

1. Short title and commencement.— (i) These rules may be called the Himachal
Pradesh, Public Works Department, Registrar (Class-1, Gazetted) Recruitment and Promotion
(First Amendment) Rules, 2017.

(if) These rules shall come into force from the date of publication in the Rajpatra,
Himachal Pradesh.

2. Amendment of short title.—In the short title of the Himachal Pradesh, Public works
Department, Registrar, Class-ll(Gazetted) Recruitment and Promotion Rules, 2001 (hereinafter
referred to as the said rules) for the words, sign and Roman figure "Class-|I", the word, sign and
Roman figure "Class-|" shall be substituted.

3. Amendment of Annexure "A'".—In annexure "A" to the said rules:—

(a) For the existing provision against Column No. 3, the following shall be substituted;
namely; "Class-1 (Gazetted), Ministerial Service."

(b) For the existing provision against Column No. 4, the following shall be substituted;
namely; "Scale of Pay Rs. 15600-39100+5400-Grade Pay."

(c) For the existing provision against Column No' 11, the following shall be substituted;
namely; regular combined with continuous adhoc service, if any, in the grade, failing
which from amongst the Superintendent Gr.-1 having 7 years regular service or regular
combined with continuous adhoc service as Superintendent Gr.-1 and Superintendent
Gr.-1l combined out of which one year service rendered as Superintendent Gr.-1 must
be essential:

Provided that for the purpose of promotion, every employee shall have to serve at
least one term in the Tribal/Difficult areas subject to adequate number of post(s)
available in such areas:

Provided further that the proviso (1) supra shall not be applicable in the case of
those employees who have five years or less service, left for superannuation :
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Provided further that Officers/Officials who have not served atleast one tenure in
Tribal/difficult areas shall be transferred to such area strictly in accordance with his/her
seniority in the respective cadre.

Explanation-l.—For the proviso-1 supra the "term" in Tribal/Difficult areas shall mean
normally three years or less period of posting in such areas keeping in view the administrative
requirements and performance of the employee.

Explanation-ll :— For the purpose of proviso-1 supra the Tribal/DifficultAreas shall be as
under:—

1.  District Lahaul & Spiti.
2. Pangi and Bharmour Sub-Division of Chamba District.
3.  Dodra KawarArea of Rohru Sub-Division.

4. Pandrah Bis Pargana, Munish Darkali and Gram panchayat Kashapat, Gram
Panchayats of Rampur Tehsil of District Shimla.

5. Pandrah Bis Pargana of Kullu District.
6. Bara Bhangal Area of Baijnath Sub Division of Kangra District.
7. District Kinnour.

8. Kathwar and Korga Patwar Circles of Kamrau Sub Tehsil, Bhaladh Bhalona and
Sangna Patwar Circles of Renukaji Tehsil and Kota Pab Patwar Circle of Shillai
Tehsil, in Sirmour District. Baggi, Somgad and Kholanal of Bali-Chowki Sub Tehsil,
Jharwar, Kutgarh, Graman, Devgarh, Trailla, Ropa, Kathog, Silh-Badhwani, Hastpur,
Ghamrehar and Bhatehar Patwar Circle of Padhar Tehsil, Chiuni, Kalipar, Mangarh,
Thach-Bagra, North Magru and South Magru Patwar Circles of Thunag Tehsil and
Batwara Patwar Circle of Sunder Nagar Tehsil in Mandi District.

(1) In all cases of promotion, the continues adhoc service rendered in the feeder post, if
any, prior to regular appointment to the post shall be taken into account towards the length of
service as prescribed in these rules for promotion subject to the condition that the adhoc
appointmenU promotion in the feeder category has been made after following proper acceptable
process of selection in accordance with the provisions of R&P Rules:

In all cases where a junior person becomes eligible for consideration by virtue of his/her
total length of service (including the service rendered on adhoc basis followed by regular service/
appointment) in the feeder post in view of the provisions referred to above, all persons senior to
him/her in the respective category/post/cadre shall be deemed to be eligible for consideration and
placed above the junior person in the field of consideration:

Provided that all incumbents to be considered for promotion shall possess the minimum
qualifying service of at least three years of that prescribed in the R&P Rules for tlre post,
whichever is less:

Provided further that where a person becomes ineligible to be considered for promotion on
account of the requirements of the preceding proviso, the person(s) junior to him/her shall also be
deemed to be ineligible for consideration for such promotion.
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EXPLANATION:—The last proviso shall not render the junior incumbent(s) ineligible for
consideration for promotion if the senior ineligible person(s) happened to be Ex-Servicemen
recruited under the provisions of Rule-3 of the Demobilized Armed Fnrnac Parcnnnal /Reqonrafinn
of vaeaneies in 1972 and having been given the benefit of senior:ity there-under or recruited under
the provisions of rule-3 of Ex-Serviceman (Reservation of vacancies in Himachal Pradesh Non-
Technical Services) Rules 1985 and having been given the benefit of seniority there-under:

(2) Similarly, in all cases of confirmation, adhoc service rendered on the feeder post, if
any, prior to the regular appointmenU promotion against such post shall be taken into account
towards the length of service, if the adhoc appointmenU promotion had been made after proper
selection and in accordance with the provision of the R&P Rules:—

Provided that inter-se-seniority as a result of confirmation after taking into account adhoc
services rendered as referred to above shall remain unchanged.

By order,
Sd/-
Addl. Chief Secretary (PW).
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DI AJATATT T BT TS Boll H JATBR AT MMURT TGOl B ARG ok & 18 Thdl o1
JHR BT VRISl ARG 8l 8N O U )BT Hriare] 3Md § ofls o) fedrad uer faarg
IR IRAFTIH 2004 BT ORT 4(2) & TET a0 B & AR GRS By TG |
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M feTd 1—03—2017 BT W SRR g Hg} AT gRT SN fhar 17 |

AER | FRIRT / —
BRIPBN] TUSTIETBNI,
IR, TSTel foe], 20 Yo |

g J7aTeld Al e HAR AT, HRISNI SUSIHGRI, TR, forer gegf, 20 Ho

3 BN I Y 401 g¥aReN, Faril g1e, SHER ARVSRIY, dedid TR, [57efl, dee],
IEEEERENE

ERIE
STH ST dAT

UIT—U5 SR RT 13(3) ST GolldRvT IMfITH 1969 & d8d SURIGd Uil =1 Srelawretsy
DI 3faTerd H UIfTI—U3 Y & EABAT §9 AT ¥ TSR

P
g fo
fafer 22—12—2012 8, < {5 UM v=rad ABvST & AW T o 9 § 3N O g9 fhar o |

U¥ U AIvSl B AWeld H aS BRd H gfa [l Bl BIS MURT B/ Fﬁfrs'ﬁtn"cﬁ
28—3—2017 B JAATATT d IPHII AT Bl H ATHR MU ART GOl PN ARG oA D

g fHA A UPR HT VRS 99 8] 81T 90T U okl HRIdTe! e H oflg SThR ik &RT
13(3) ST Uofiavor rfAfr 1969 & dgd o fIfY & g==Tof a”e @ Qe Uk fby g |

M feid 1—03—2017 BT W SRR g HIgY BT gRT SN fhar a7 |

AER | EIETRT / —
HRIBNI TUSIIBNI,
g, fTelT Feet, 20 9o |

g S7aTerd #9891 HAR, SN SUSIHGRI, TR, fore geeg, 2o %o

£ eE A GF A 99 I, FERi ared, sreeR R, dedia aIR, e, |
ERIESRESE

CRIE
3 STt
AU SR ©RT 13(3) ST GoidRoT IR 1966 ® d8d SuRTad Uil 7 Sreigweny

DI IfETAT H YRS 7T A EABAT 9 MY H YOIRT & b I¥d YF HHAAY HAR DI
S fafdr 5-10—2014 8, ST 6 U™ vaad IR & 3if¥eld § gof 9 & IR 59 g9 fdhar oy |

9 T | AIAERY $ T fBar Siar § b urell & gF dwerer gER @l o Aty
T AT IR B ARG H Tol B H Afe AT Bl HIg MUK 8 d 98 feAid 28—3—2017
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Pl JAATATT T THIATT AQTAT Bl H ATHR YU AMURT Tol PX IRIG [oR+ & qrg Bl
JHR BT VARTOl Hlﬂﬁmﬁwwwmﬁwﬁaﬁwﬁwm(s)w
YOO AT 1966 & T8 O fIf & 7191 B & IS YR fhT SIe |

M feATd 1—03—2017 BT W SRR g Hg} AT gRT SN fhar a7 |

AER | FXARIRT / —
PRIPBN] TUSTIETHNI,

goTR, TSTelT dee], 20 90 |

9 37aTeld S XM dlel, PRIBGR JUSIEDRI, gk, fTel Hee], 2o "o

s <F S gF S o s, Far SHe, SeER IRE), dedd alR, e, dee]
feHTeret uar |

ERIR|
SMH STd

T35 SR IRT 13(3) ST7H GolldxoT TfAf=aH 1969
Pl IrSTord H UHT—94 7 19 8lhal 39 3%

P ded SuRIad ureft o gy

Rl g fb Saa a}fﬁa%a:q

fafr 1—1—12 2 o f&5 I dorag IR & o™ H T 9 3R
ST B off I

oA R
Tl fhar My
59 AR H AR D gEd fear Rar <& &1 o= fafy
Wqﬂmﬁm%ﬁ?ﬁaﬁa@ﬁaﬁaﬂﬁﬁuﬁzﬁﬂﬁaﬁaﬁs‘mﬁrﬁﬁa%ﬁﬂwzs 3—2017
DI AJATSATT T Fblerd IaTeld Boll H JATHR AT JMURT Tl B ARG ok & d1g bl 1
JBR BT YRIST AT 8] 8T 4T U ORI BRIdE! Fd § o8 STd) SR oRT 13(3) ST+

TGIThRUT JAfATTIH 1969 & Td8d oI il & g9l BRI & 377 UIRd fby g |
TSt AT 1-03—2017 BT AR BWER T HIER BT g§RT SN fobar 17 |

AER | FXARIRT / —
BRIBRT TUSIEIBNI,
IR, TSTel Pee], 20 Yo |

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar,
District Mandi, H. P.

In the matter of :—

1. Shri Hitesh Kumar s/o Ram Lal, r/o Village Basadhar,P.O. Tandu, Tehsil Sadar,
District Mandi, H. P.

2. Smt. Rajni Devi d/o Kuran Chand, r/o Village Barogla, P.O. Katindhi, Tehsil Sadar,
District Mandi, H.P. .. Applicants

Versus

General Public
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Subject.—Application for the registration of Marriage under section 15 of Special Marriage Act,
1954.

Shri Hitesh Kumar s/o Ram Lal, r/o Village Basadhar, P.O. Tandu, Tehsil Sadar, District
Mandi, H. P. and Smt. Rajni Devi d/o Kuran Chand, r/o Village Barogla, P.O. Katindhi Tehsil
Sadar, District Mandi, H.P. (at present Wife of Sh. Hitesh Kumar s/o Ram Lal, r/o Village
Basadhar, P.O. Tandu, Tehsil Sadar, Distt. Mandi, H.P.) have filed an application along with
affidavits in the court of undersigned under section 15 of Special Marriage Act, 1954 that they have
solemnized their marriage on 03-02-2017 according to Hindu rites and customs at their respective
houses and they are living together as husband and wife since then. Hence, their marriage may be
registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 27-03-2017 after that no objection will be entertained and marriage will be
registered.

Issued today on 28" day of February, 2017 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sadar District Mandi (H.P.).

=, gaor Jorr oikgd A, fFArae uew, RMa—5 gRT gfad dor usiia

SOl D SRR TS, deRATSe hitp://rajpatrahimachal nic.in TR U § TaH 3fHclsd Ffud fhar ST dadr g




